12241  Written Answers

The Minister of Health and Family
Planning (Dr. Sushila Nayar): (a)
to (c). While Government have uo
irfo:m-tion regarding the numb:r of
Governmeat servants who takz treat-
ment under the homoeopathic s’stem
of medicine, some requ:s‘s have been
received from time to tim=2 for pro-
vid ng medical facilities under this
system. Government are, thzrefore,
proposing to open a homoeopathic
disp2nsary under the Central Govern-
mzat Health Scheme.

State Ilomoeopith’c Boards

4167. Shri Mohan Navak: Wi'l the
Minister of Health and Famlily Plan-
ning be pleased to state:

(a) whether Governm~nt are aware
that on most of the Stite Homozo-
pathic Boards, majority of the mem-
bers constituting them are not quali-
fled Homoeopaths; and

(b) it so, whether the Central Gov-
ernment have any proposal under
comsiderat'on to lay down broad out-
lines for the guidince of th» States
on the bias of which nomination of
roembzrs be made to the St:te Homo-
eopathic Boards or Faculties?

The Minis‘er of Ie'lth and Family
Planning (Dr. Sushila Nayar): (a)
From the information obtained by the
Governmant it is seen that certain
State Homoeopathic Boards/Councils
have a few unqualified Homoeopaths.

* (b) The matter will be placed
Defore the Central Council of Health.

Development of Ayurveda

. 4168, Shri Linga Reddv: Will the
Minister of ITealth and Family Plan-
ning be pleased to s:ate:

. (2) th? amount allotted for health
in the Third Five Year P.an to the
various States; and

(b) how much of it was allotted
for development of Ayurveda in the
Third Plan and how much of it was
spent?

! The Minister of F~I'h and Family
Planning (Dr. Sushila Nayar): (2)
Rs. 206.80 crores.
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(b) A statement is laid on the
Table of the House. [Placed in Li-
brary. See No. LT-6113/66]. Infor-
mation separately for Ayurveda is rot-
available.

Sch:duled Tribes of Saran District of
Bihar

4169. Shri Wadiwa: Will the Minis'cr
of Planning and Socia] Welfare be
pleased to state:

(a) whether it is a fact that the
Szh>duled Tribes of ‘Gond’ of Saran
(Chhapra) Dist-ict of Bihar State
ate precluded from getting the fic'-
lities available to other Tribes in the
State; and

(b) if so, the reasons therefor?

The Deputy Min'ster in the Depart-
ment of Social Welfare (Smt.
Chandrasekhar): (a) and (b). Enjui-
ries are being made in the mattcr and
the facts will be placed on th- Table
of the House, as soon as possible.

Decentralisation of Power In Ciles

4170. Shri Tan Singh: Will the
Minister of Health and Fam ly Plan-
ning be pleased to refer to the reply
given to Unstarred Question No. 145
on the 7th August, 1962 regardng
decentra’isation of power in big cities
and state the decision taken in the
matter?

The Minister of Heal'h and Family

Planning (Dr. Sushila Nayar): The
matter was considered at the 8th
meeting of the Central Council of

Local Self Government, the 3rd Con-
ference of State Ministers of Town
and Country Planning and th: 3rd
Conference of Municipal Corporatioas.
In_ pursuance of their recommendai-
tions an expert committee (Rural-
Urban Relationship Committee) has
been set-up wh'ch is studying this
question. The report of this com-
mittee is expected in June, 19686 and.
will be considered by Government
when available.

Rajasthan Water Supply Prommmd_

4171. Shri Tan Singh: Will the Mine
ister of Health amd Family Pianning
be pleased to state: '
" (a) the amount of fmancial assisti
ance given to Rajasthan for rural and





